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Bye pa at Trivandrum for National 
Highway No. 47 

3169. PROF. P. J . KURIEN  : Will 
the Minister of SHIPPlNG AND 
TRANSPORT be pleased to state: 

(a) whether there is a r-:oposal to 
construct a bye-pass at Trivandrum 
for National Highway No. 47: 

(b) if so, the details thereof; 

(c) whether it is a fact that the 
proposal is long pending clearance; 

(d) if so,, the reasons therefor; and 

(e) whether Government propose to 
take steps for immediate sanction of 
the proposal? 

THE MINISfER OF ST ATE IN THE 
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI SITA RAM KESARI) : 
and (b). Yes, Sir. For a part length of 
20.5 Kms. between Kazhkkutt:i.m and 
Vezhamuttam near Kovalam on Na-
tional Highway 47. 

(c) to (e). No, Sir. Land acquisi-
tion estimate for the 20.5 Kms. length 
of the byepass the alignment of which 
has been finalised, was sanctioned under 
Job No. 319-KR-47 in January 1978 for 
Rs. 20-'.07 lakhs. The acquisition of l'and 

is still in progress. Further sanctions can 
only be given after the land has been 
acquired subject to availability of resour-
ces and overall priorities on an all-India 
b'a is. 

Lifting Samples of Spurious Drugs 
from lhe Market and Adequate Ana-

lytical Facilities 

3170. SHRI SOMNATH CHATTER-
JEE: Wil the Minister or HEALTH 
AND FAMILY WELFARE be pleased 
to state: 

(a) whether lifting samples of spur-
ious and sub-standard drugs from re-
tail shops at regular intervals and set-
ting up adequate analytical facilities 
to analyse the sample 4uickly before 
the produce is sold out can be tried 
at an effective measures a11ainst this 
practice; and 

(b) if so, whether the Government 
are going to try the measures soon, if 
so, details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FAMJLY WELFARE 
(KUMAR! KUMUD BEN M. JOSHI): 
(a) The question is not quite clear. 
However, under the Drugs and Cos-
metics Act and Rules made there-
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under, the Drugs Inspector are expec-
ted to draw samples of drugs not only 
from the retail chemist shop but also 
from the premises wherein any drug 
is being manufactured. As such, 
sufficient safeguards already exist 
under the Act to ensure the quality 
of drug before the produce is sold 
out. 

(b) Does not arise. 

Recommendation of Sane Committee 

3171. SHRIMATI SUSEEL A GO-
P ALAN: Will the Minister of HEALTH 
AND FAMILY WELFARE be pleased 
to state: 

(a) whether it is a fact that the 
V. C. Sane Committee rec()mmended 
for weeding out of irrational and 
harmful nmg formulations· 

(b) if so, whether the Government 
have accepted it; 

(c) if so, details thereof; 

(d) what are the other recommen-
da1tions made by the Sane Committee; 
and 

(e) how many recommendntiuns 
have been accepted by the Govern-
ment and details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND ~ 

LY WELFARE (KUMAR! ~

BEN M. JOSHI): (a) Yes. 

{b) to (e) The Sane C'ommilttee 
examined 32 categories <>f fixed dose 
combinations and recommended wef'd-
ing out fully and/or partially 20 cate-
gories of those combinati.ms. That 
Committee also recommended reyiew-
ing of all combinations containing 
tranquilisers, especially Diazapam. 

The Recommendations of the Sc.ne 
Comrrl.ittee were examined by the 
Drugs Consultative Committee who 
ultimately recommended weeding out 
fully or partially of 23 categories o! 
fixed dose combinations. Tne Govern-
ment· in co:Qsultation with the Drugs 

Technical Advisory Board oave finally 
decided to weed out fully or partially 
18 categories of fixed dose combina-
tions as per the list given in the state-
ment attached. 

Statement 

CATEGORIES OF FIXED DOSE COM-
BINATIONS REC0M;.\1ENDED 'IO 
BE WEEDED OUT BY THE DRUGS 
TECHNICAL ADVISORY BOARD. 

1. Fixed dose combinations of 
Amidopyrine. 

2. Fixed 
Vitamins 

dose 
with 

combinations ot 
anti-1nttammatory 

agents and tranquilisers. 

3. Fixed 
Atropine in 
pyretics. 

dose combinations of 
Analgesics aud Anti-

4. Fixed dose -combhatio11s o.f 
Strychnine & Caffeine ~n tonics. 

5. Fixed dose combina lions of 
Yohimbine and Strychnine with 
testosternal and Vitamins. 

6. Fixed dose combinations of Iron 
with Strychnine Arsenic & Y'Jhim· 
bine. 

7. Fixed dose combinations of 
Sodium Bronide/Chloral hydrate 
with other drugs. 

8. Fixed dose combinations ot 
Ayurvedic. Unani Drugs with 
modern drugs. 

9. Fixed dose combinations of 
phenace tin. 

10. Fixed dose 
Anti-hlstaminics 
rhoeals. 

combinations of 
with Anti-cliar-

11. Fixed dose combbations of 
Penicillin with Sulphonamirtes. 

12. Fixed dose combinutjons of. 
Vitamins with Analgesics. 

13. Fixed dose combinations ol 
Tetracycline with Vitamin C. 

14. Fixed dose comoinations of 
Hydroxyquinoline group of dru11s 
except  preparations whi : h are used 




